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monitor petrol consumption of these 
bodies and to  lay down physical tra- 
gets of consumption for the year 
1979-80 keeping m view the consump-
tion pattern in 1978-79.

Plane Crash in Leh in June, 1979

347. SHRI JANARDHANA 
POOJARY:

DR. BIJOY MONDAL:

DR. BALDEV PRAKASH:

Will the DEPUTY PRIME MINIS-
TER AND MINISTER OF DEFENCE 
be pleased to state:

(a) whether an IAF plane crashed 
near Leh on 8th June, 1979;

(b) if so, what the causes of the 
crash;

(c) the number of persons killed 
and compensation paid to the deceased 
families;

(d) whether Government are consi-
dering for giving service to the mem-
bers of the families of the deceased; 
and

(e) if so, the details thereof?

THE DEPUTY PRIME MINISTER 
AND MINISTER OF DEFENCE 
(SHRI JAGJIVAN RAM): (a) and
(b). An IAF plane crashed near Leh 
on 7th June, 1979. A court of Inquiry 
has been ordered into the accident and 
the causc of the accident will be 
known after the report of the Court 
of Inquiry is received.

(c) 27 persons w e re  k ille d  in the 
crash . The vario u s com pensation  p a y 
a b le  to the S e rv ic e  perso n n el ave a s  
fo llo w s :

(a) Ex-gratia Compensation: 
Rupees one lakh in accordance with 
Government of India, Ministry of 
Defence letter No. Air HQ/24229/ 
171/PP&R-3/4930/Pen-C dated 26th 
June, 1978 on the subject.

(b) Death-cum-Retirement Gra-
tuity, Family Gratuity, Special 
Family Pension, Children Allowance

and Children Education Allowance 
as admissible under the rules.

(c) Group Insurance', The depen-
dents of the Service personnel kil-
led in accidents would also be eligi-
bly for payments under their res-
pective Group Insurance Schemes.

(d) and (e). In addition to the 
liberal compensation, Dependants of 
Service personnel who die in harness 
are eligible for appointment to Gp 
and Gp ‘D’ posts of Central Govern-
ment without intervention of the Em-
ployment Exchange, if they apply for 
such posts, and provided they fulfil 
the necessary conditions.
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Rural electrification in the district of 
Nalanda (Bihar)

349. SHRj BIRENDRA PRASAD: 
Will the Minister of ENERGY be 
pleased to state:

(a) in how many blocks of the Dis-
trict of Nalanda in the S tate of Bihar, 
the scheme of rural electrification is 
going on and since how long;

(b) how many years it would take 
to complete rural electrification pro-
gramme; and

(c) what are the reasons of delay?




